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DR. ALLADI P. RAJKUMAR
(Andhra Pradesh): Sir, kindly give me
permission to speak for one minute be-
cause the hon. Minister is Here. There is
a lot of agitation going on in the State of
Andhra Pradesh. Yesterday I reques-
ted...(Interruptions)..

THE VICE-CHAIRMAN (SHR1 V.
NARAYANASAMY): No, no. I will
give you permission. Kindly take your
seat.

RE: KILLING OF LABOURERS IN
ASSAM
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SHRI SUDHIR RANJAN MAJUM-
DAR (Tripura): Sir, 1 associate myself
with Mr. Shastri.

RE: NEED TO INCLUDE COM-

MUNITIES OF BARBERS AND

WASHERMEN IN THE LIST OF
SCHEDULED CASTES

SHRI S. MUTHU MANI (Tamil
Nadu): Sir, 1 wish to bring the attention
of the Government towards a long-pend-
ing demand of two communities for inclu-
sion in the list of Scheduled Castes.

Barbers, generally known as
‘Maruthuvar’ and washermen, kanown as
‘Salavai Thozhilalar’, are living in a piti-
able condition because of their economic
and social status. There are over 15 lakhs
of people belonging to these two com-
munities spread all over Tamil Nadu.
Since these two are minority com-
munities, they have to face a lot of
humiliation in the society.

Dr. Kaka Kalekar Committee and
Mandal Commission, both appointed by
the Centre, had recommended the inclu-
sion of barbers and wahsermen in the list
of Scheculed Castes. The Tamil Nadu
Government too had recommended to
the Central Gvoernment the inclusion of
barbers in the list of Scheduled Castes.
Two former Chief Ministers of Tamil
Nadu, Dr. M.G.R. and Dr. Puratch-
ithalaivi, demanded the same several
times. However, so far, no action has
been taken by the Centre to provide
justice to these two communities.

In Tamil Nadu, barbers are known by
different names like ‘Ambattan’,
‘Maruthuvar’, ‘Kavara’ and ‘Mannan’,
The barbers known as ‘Kavara’ and
‘Mannan’ in the southern districts have

been included in the list of Schedulcd
tes whereas the barbers known by

other names have been left out.

Both barbers and washermen have
peen demanding justice through different
forums. They could take to streets amy
time to press their demand. The Govern-
ment should understand the treatment.
meted out to them because of the nafure



